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MINISTRY OF RAILWAYS

[T, . G197/1gatpuri-Pachora Section/Nagapur + 3 Vlgs/7A]
AT FHIX qT0ST, [T TLTHAE stteranrr (Fafom)

(Central Railway)
NOTIFICATION

Mumbai, the 7th November, 2025

Under clause 7A of the Railway (Amendment) Act 2008

S.0. 5118(E).—In exercise of the powers conferred by clause (7A) of Section 2 of the Railways Act, 1989
(24 of 1989), (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of 2008), the Central Government
hereby authorize the officer mentioned in column (2) of the table below as “Competent Authority” to perform the
functions as such authority under the said Act with effect from the date of publication of this notification in the Official
Gazette in respect of the special railway project “Central Railway-Upgradation work of Electric Traction System
from 1 x 25 KV to 2 x 25 KV Traction system for Igatpuri-Pachora Section (235 RKM/588TKM) to meet 3000
MT loading target” in Nashik District of Maharashtra State mentioned in Column of the said table for the public
purpose of execution maintenance, Management and operation of such special Railway Project.

TABLE
; Taluka Place/Type Village Competen;é&(;:ltilslg)tli'(i)tg 0 Ll
1 Nandgaon Manmad TSS Nagapur Sub-Divisional Officer, Yeola
2 Nashik Road SP Panchak
3 Nashik Devlali SSP Sansari Sub-Divisional Officer, Nashik
4 Lahavit TSS Vanjarwadi

[F.No G197/Igatpuri-Pachora Section/Nagapur + 3 Vigs/7A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Con.)
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